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LOK SABHA

Tuesday, September 21, 1065/Bhadra
30, 1887 (Saka)

The Lok Sabha met at Ten of the
Clock.

[MRr. SPEARER in the Chair]
ORAL ANSWERS TO QUESTIONS

Bupply of Rice and Wheat

+
Bhri Subodh Hansda:
Dr. P. N. Khan;:

*749. { Shri 8. C. Samanta:
Shri M. L, Dwivedi:
LShri Indrajit Gapta:

Shrimati Renw Chakravartty:

Will the Minister of Food and Agri-
culture be pleased to gtate:

(a) whether there is slready a short
supply of rice and wheat in the Eastern
States of India;

(b) whether this has pushed up the
prices of foodgrains in the recent
months in these areas;

(¢) whether State Governments are
also facing the difficulty to check the
rising tendencies; and

(d) if so, whether the request of
the States for larger supply of wheat
and rice will be acceded to with a view
to checking the rising prices of food-
grains?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
D. R. Chavan): (a) and (d), All the
Eastern States are mainly rice pro-
ducing and rice consuming States.
This is the fag end of the rice erop
season and the supply position in the
open market is not very satisfactory
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in the deficit States like Bihar and
West Bengal.

As regards wheat, Bihar is the only
State producing any significant quan-
tity of wheat. All the States are sup-
plied with imported wheat including
Bihar. The supply of imported wheat
as also of rice from Central reserve
to all the Eastern States is being
maintained at a level compatible with
the overall availability and the
requirements of all the States in the
country,

(b) and (c). Prices of rice in all
the Eastern States, except Bihar, are
statutorily controlled and no open
market quotations are available, In
Bihar, the prices of rice have gone
up recently with the approach of the
iean geason. Open market prices of
wheat in Bihar have also gone up in
sympathy. However, there is large
scale distribution of imported wheat
at reasonable prices through fair
price shops. The fair price shops in
almost all the Eastern States have
been increased comsiderably to avoid
hardship to the poorer sections of the
population.

Shrl Sobodh Hansda: As the
Minister has conceded short sup-
ply of fondgrains to the eastern States,
I would like to know whether the
policy of fixing prices of foodgrains
in the country is also responsible for
non-nvailability of foodgrains in the
eastern States and whether this
policy has helped In creating a black-
market?

Shri D. R. Chavan: As 1 have ex-
plained in the reply, practically rice
prives in all the eastern States have
been controlled. 1 have stated that
open market quotations are not avall-
able.
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Shri Subodh Hansda: Is it a fact
that the modifled rationing system,
particularly in West Bengal, did not
work satisfactorily, due to which the
prices of foodgrains have shot up?

Shri D, B. Chavan: No, the modi-
fled rationing and also statutory
rationing in the industrial area of
Calcutta city are working very satis-
factorily.

Shri 8. C. Samanta: Has the Chiet
Minister of West Bengal informed the
Union Government that unless 30,000
tonnes are supplied by the 30th Sep-
tember, they will not be able to carry
on the rationing that is in operation
there?

The Minister of Food and Agricul-
ture (Shri C, Subramaniam): That is
nol correct. As a matter of fact, m
order to meet this emergency, and to
carry stocks as long as possible, we
have appealefl to all State Govern-
ments to cut down the ratiens from
12 ounces to 10 ounces. It is in pur-
suance of that that this action is being
taken in West Bengal, not because
we have not supplied stocks.

ot 7o wro fiptft : ¥ a7 T
=TT § o g v ¥ wgt @ gt g
ofegdlY e aer & araw W ot ¥
s goFTT ug favia W o oY &

fi& agt awm ¥ &1 ofw F1 o e

oy | feedft § ot wraw aga fe
& Forey 7@ & Faar e wraw ¥

wew W faelt fed 2y
Haradr g
Shri C. Subramaniam: Not only in
West Bengal but in all States, this
action will have to be taken to cut
down the ration because import is
still uncertain and the khariff crop
is not as promising as it would have
been with a normal monsocn. There-
fore, this action is being taken not
merely in West Bengal, but through-
out the country.

Shri Kapar Singh: As I have under-
stood from what the hon Minister
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has stated, the question which has
been really put has not been ans-
wered. The guestion that has beenm
put is whether there are short sup-
plies and whether the prices have
shot up, and the reply given is that
the supplies are being made in accor-
dance with availability and thst the
prices are reasonably controlled
‘These are not replies to the questions
that have been really put. I want to

know whether all the d i of the
people to eat is being met, and
secondly whether the prices have

gone up suddenly after this amer-
gency?

Shrj C. Subramaniam: The demands
of the people are being met to the ex-
tent possiblee. We cannot produce
grains overnight. So, whatever we
have with the Central Government
we are distributing to the various
States. 1 may also say that because
of the emergency particularly re-
cently, the people have responded,
the traders have responded every-
where, and the price is on the down-
ward trend rather than on the up-
ward trend,

Shri Kapur Singh: They do not give
a strajight answer to any question.

Shri 8. M. Banerjee: The hon. Min-
ister stated that because of the emer-
gency and uncertainty in the matter
of imports of rice, a 2 oz cut has
been suggested in the quota of rice in
West Bengal and other places in the
eastern sector, I would like to know
whether this cut is actually due to
non-availability of more imported
rice or lack of supply or inadequate
supply from the Centre which the
Chief Minister has pointed out.

8hri C. Subramaniam: We have
agreed to supply 3 lakh tons to West
Bengal during this year. That 3
lakhs would be supplied, but we
have suggested to the States that
there are likely to be difficulties later
on, particularly if the emergency
continues, and therefore we should
stretch ag far as possible with the
available stocks. That js why the
ration is being cut
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Shri Bhagwat Jha Azad: Is it not a
fact that with the passing of every
day it is not only the common pecple
or the Members of Parliament but
even experts like Dr. Raj Krishen, a
former member of the Agricultural
Prices Commission, are of the opi-
nion that one of the effective ways
to check the imbalance in the high
prices of foodgraing in the country
is to remove the food zones. If so,
may I know what stands in the way
of Government removing them and
not sticking to them?

Shri C. Subramaniam: As against
Mr. Raj Krishen's opinion, there are
other weighty opinions of other eco-
nomists that in the present . ., . .

Shri Ranga: What about the poor
peasants? They do not count, is it?

Shri C. Subramaniam: Kindly wait,
I am answering. In the present con-
text of shortages, it will be danger-
ous to open the zones. What is the
implication of opening the zones?
Particularly those who plead for
opening the zones want free trade to
function, movement on the basis of
traders moving from one State to an-
other, We have had experience,
particularly when there are shortages,
how the trade behaves. That is why
it hag become necessary particularly
to make inter-State movements on a
Btate-to-State basis. We are assess-
ing the surpluses available in cach
State and procuring them and making
them available to the deficit States,

Shri B. K. Das: I understand that
ration in Calcutta and the industrial
area has been cut down. May I know
whether it hag also been cut in the
M. R. shops?

Shri C. Subramaniam: Yes, in the
M. R. shops also.

Bhri Rangs: In view of the fact
that all the big cities are going to be
placed on rations, in every place
fair price shops are belng provided
and all the industrial centres are also
being assured of their rations, what
dangerous or risks are there to be
run by the Government or by the
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people it these zones are removed,
what particular or special purpose is
the Government serving, cspecially
when State Governments like Maha-
rashtra want these instructions to
go? They are mnot irresponsible
people.

Shri C. Subramaniam: There are

qually resg ible peopl pleading
for the retention of the zones. The
point for consideration is this. If we
have to meet the ration requirements
of all cities with one lakh and above
of population, this wil] have to be
procured within the country, and
procurement cannot take place if
there is free movement without con-
trol, with traders taking them away
from one place to another without
control. That is why it hag become
necessary to have the State zonal
restrictions also for the purpose of
procurement.

st w1 wrae AT o e
¥ Ta¥ gu vy dorw & gEd o ¥,
wgT AT ot HEe AqrTadt & T geer
wrf ot ardire i & fored fir wrer oft
warg g°ft, g ot TEE g oW
frar ot oy gy, woRTT T WY
gt & wt & w1 Ifaw sriang
T § W oft § ot wm?

SBhri C. BSubramaniam: We are
aware of the situation. As a matter
of fact we are trying to get even
mechanical harvesters and thrashers
so that it can be quickly harvested
and the Government would be pre-
pared to purchase the available
quantity, which is offered to Gov-
ernment.

Bhri P. Venkatasubbalah: Before
supplying foodgrains to eastern States
may I know whether the Government
has got any statistics before it >f the
internal procurement in those States
and how far they were able to reach
the targets so that they need not
always depend upon the Centre?

Bhri C. Subramaniam: I have the
figures with regard to targety of pro-
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curement. Except two States of
Orissa and Andhra Pradesh, all the
other States have almost reached the
targats.

Sbrl P. R Chakravertl: In consi-
deration of the important role that
is likely to be played by the States of
Bihar and West Bengal in this period
of emergency, has the Government
taken into t the seri of
the situation if foodgrains are not
made available to Bihar which has
got most of the Industrial plants?

Shri C. Subramaniam: We have
taken that into account and we shall
ensure that there js no breakdown.

8hri K. N. Tiwary: The hon. Min-
ister stated that the market prices
have fallen. May I know whether
any study has been made of the rea-
sons for that? Is it due to more
arrival in the market or other rea-
sons?

Shri C. SBubramaniam: It 1s due to
more arrivals in the market. But be-
cause of the sjtuation those who have
been holding on to the stocks have
patriotically come forward to unload
them in the market.

ot speram : Fort e i A ey

A AT AIA T AT IHOAEE |

gwzs fFm & ww s g 3w A

o g 7 AT & ¥ A T g

fe faa o0 4 @ qonT am fro g

T IH ST T AT # R F o owmE

TG Fa1 Y

Shrli C. Subramamiam: We have
fixed the prires and there is no ques-
tion of profitecring. Of course they
have to be paid the storage and trans-
port charges and various other inci-
dentals.

off wkw Fay fograft : oo e
To ofEi ¥ amzr Az A AT L &
A 3% afeardd 1 qna | & qarer-
AT I AF &7 AR FW T E
T w39 smfa o fasg
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ey w1 gvay sfey wF wriard
Fuft ?

Bhri C. Subramaniam: My answer
was that, on the other hand, the
price line has been held to a certain
extent and that people and traders
have co-operated.

Elections in Kerala

+
( Bhri 8. M. Banerjee:
| Shri Mohammed Koya:
— J Shrl Warior:
Shri Vasudevan Nair:
Shri Prabhat Kar:
Dr. L. M. Singhvi:

Will the Minister of Law be pleas-
ed to state:

(a) whether a final decision has
been tallen to hold electiong in
Kerala; and

(b) if not, the reasons therefor?

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Rao):
(a) and (b). No, Sir. Necessary action
will be taken at the appropriate
time.

Shri Eapur Singh: Part (b) of the
question has not been answered; the
reasons have not heen given.

Mr. Speaker: Part (b) says ‘if not,
the reasons therefor’; the answer
reads ‘Necessary action will be taken
at the appropriate time’,

Shri Jaganatha Rae: The Fruclama-
tion was approved by both Houuscs of
Parliament. The Rajya  Sabha
approved it on the 11th of May, 1965
under article 358(4). Six months'
period will expire only on 11th Nov-
ember, 1965. It is too early tu decjde
about future elections now.

Shri 8. M, Banerjee: He said that
elections become due in November
1865. 1 would like to know whether
elections are going to take place
after the lapse of six months' period
ar it will be delayeq further for
political considerations?





